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]] Suttl Tima

.   Kaan Ga V Lo

.   Potli Bud BatM Ki

]]

Parkas Plukon 

D ra Kumar 

San t Gos

(c Doordarsan as sufficint son
sord T.V. Srials.

(d Dos not aris.

r (n».wO ».s cn.NUH»S OH m»or (n».wO ».s cn.NUH»S OH m»o 
cw»LOcw»LO

. SHRIBHAG GOBARDHAN 
SHRI C.f. N GI

Will t Ministr of INANC b lasd 
to stat
(a wt r Unbn G rnmnt a 

takn an dcision r ardin rant of a 
scal of Rs. to t Assistants and 
Stnora rs

(b if so t dtails t rof and
(c if not t rasons t rfor

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a to (c. T 
r rsntations r ardin rision of a 

scal of Assistants nd Stnora rs Gr. 
CfromRs.  to Rs.  ar 
undr considration of t  Gornmnt and 
final dcisions in tis r ard ar x ctd to 
b takn soon.

iNAH( cnH»nOU(OiNAH( cnH»nOU(O

. SHRI GOPI NATH GAAPA 
THI

SHRI OHARMSH PRASAP 
VARMA

Will t MinistrofTOURISMb lasd 
to stat

(a wt r Gornmnt roos to 

riw t stratis bin rsntl fol 
towd for t d lo mnt of tourism and

(b t  stimatd in stmnt roosd 
to b mad on t romotion of tourism in t  
it Plan

TH MINISTR O COMMRC AND 
TOURISM (SHRI ARUN KUMAR NHRU
(a T strat  for t  D lo mnt of 
Tourism is constantl undr riw in an 
ffort to furt r d lo tourism in t  coun
tr.

(b   T it Plan as t to b 
formulatd and as suc it is not ossibl to 

indicat t s dtails.

nHa.Un Nl ci AsUO T. (UnHa.Un Nl ci AsUO T. (U 
As(w(»L mNnAs(w(»L mNn

. SHRI HT RAM

SHRI GOPAL PACHRWAL

Will t »inistr of LAW AND USTK 
b lasd to stat

(a ta osition about r rsntation of 
Sc duld Casts and Sc duld Tribs in 
i udicial osts and

(b t st s bin takn b Gorn
mnt fr incrasd r rsntatton of Sc d

uld Casts and Sc duld Trf s in t  
i iudidl ofts
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TH MINISTR OST LANOMINS 

AND MtNiST R O LAW AND USTIC 
(SHRI DiNSH OSWAMI (a As on 

..  t r wr  ud  btonin to 
Sc duld Casts in t Sur m Court 
and  ud s blonin to Sc duld Casts 
and  ud s blonin to Sc duld Tribs 
in diffrnt Hi Courts of t countr.

(b   T Gornmnt a addrssd 
lttrs to t Cif Ministrs of Stats and 
t Cif ustics of Hi Courts r ustin 
t m to locat rsons fiom t  Bar blon
in to t  Sc duld Casts and Sc duld 

Tribs wo ar suitabl for a ointmnt as 
Hi Court ud s so as to i t m bttr 

r rsntation on t Hi Courts.

Translation]

.

WNHO(U. fOunWNHO(U. fOun

PRO. ADUNATH PAND  
SHRI NATHU SINGH

Willt  Ministr of INANC b lasd 
to stat

(a t total amount of outstandin 
forin dbts in t ar 

(b t total amount of outstandin 
forin dbts as on  Dcmbr  and

(c t  action lan drawn u if an to 
r a t s dbts

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a T total amount 
of t countrs forin dbts outstandin 
xcludin NR d osits at t  nd of  
 was of t  ordr of Rs.  crors.

(b   T total amount of t countrs 
forin dbts outstandin xcludin NR 
d osits at t  nd of  is stimatd 
to b Rs.  crors. Information as at t  
nd of  St Dcmbr  is not aailabl

as t  accounts for t  riod am t to 
dos.

(c   T loans ar bin r aid on du 
dats accordin to t trms and conditions 
of ac loan. T l l of t  countrs 
xtrnal indbtdnss and t  likl burdn 
of dbt sricin ar constantl kt in iw 
to nsur tat dbt snicin liabilit r mains 
witin our caacit to mt t s oblia
tions.

nlis]

Crtificats of D osits

. SHRI K.S. RAO Willt  Ministr 
of INANC b lasd to stat

(a wt r crtificats of d osits 
introducd last ar b t Rsr Bank of 
India to i in stors ratr flxibilit in t  
dtomnt of tir sorttfm surlus funds 
as okd a ood rsons from industrial 
and cororat in stors

(b if so t cat oris of in stors wit 
wom t crtificats of d osits instru
mnt as b n oular

(c wt r t Stat Bank of India and 
t ot r commrcial banks a aci d 
t tar ts fixd in tis r ard if so t  

dtails t rof

(d w t rt commrcialbanksa 

aroac d t Rsr Bank of India s k
in its rmisston for altowin t m to con

tinu crtifkatS of d osits and

( if so wt r t Rsr Bank of 
India roos to altow t continuation of t  

Sc m

TH MINISTR O INANC (PRO. 
MADHU DANDAVAT  (a to (. Rsr 
Bank of India (RBI as r ottd tat t  
sc m of Crtlfats of D osits (CDs


